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HYDERABAD CHARTERED ACCOUNTANTS' SOCIETY

23 December 2020

To

Smil Mimala Sitharaman,
The Hon'ble Financs Menksber
Ministry of Financa
Govermrmant of India,

North Block

Mgy Dianlini=110 001

Hespactad Madam

Sub: Regquest for extension of various due dates under Income-tax Act, 18961 for AY
2020- 21 and for fling the Annual Reconciliation Statement (GSTR 2C) aleng with the
annual return (GSTR %) for financial years 201 8-2018 & 2019-2020

We, Hyderabad Charered Accountants’ Society s established to work dedicatedly and
conbinuousty for the benefits of the Professionals, Trade & Indusiry. We balieve in taking
all the requisite sieps and aclions o ensure smooth & compléle lax and other siatutory
complisnces by the stakeholders. We always balieve in halping professionals in resolving
genuine gnevances & effeciive implamentation of law

Al the cutsel, We sincerely salule, congraiulaie, feal proud of in conneclion with sl tha
offoris taken Dy you in the capacity of the Finance Minisiar of India during the on going
pE e

Daspite the large numbar of facilitations made and given by you to us, We humbly wish o
bring 1o your kKind notice, e folowing problems faced by Taxpayers and Tax Professionals
s wall, due to the ongoing COVID1S pandemic and tha resultant thoughiful need bo
furtheer Ecbend the varfous due dates under the Income-lax Acl 1981 for AY 2020-21 and
for filing the Annual Reconciliation Stalement (GSTR 9C) along with the annual retum
(GSTR 8} for financial years 2018-2018 & 2018-2020

* As you are kindly awars of the current scenarnio , almaost all the sphares of life
have besn facing the effects of ongoing COVID19 pandemic even now. Taxpayers are
dqualky affecisd

*  More recently, many cities are seeing surge in COVID positive cases and
thers is a talk of a third wave Recent news coming out from Linited Kingdom suggests thal
their country 5 again on the verge of a siricler lockdown as the new variani of corona virus
= being spread at & rate of 70 parcent faster than the on gomg vinis spasd. Experts
sugges! thal it's gong 1o affect even the people with betier immune system this ima. We in
indin &8 well mght hawe o soon hear aboul the sieps o pravent such powerful vinis
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. Mosl people are scarad o ravel by the offher modes of pulbbc transport for fear of
gating infecied. As & resull of which, Cornporates and Professionals find il practically hard
io complals he lesks with deadiines as hoy are nol able 1o regularly attend their offices
MNeadiess o admil the fact that the concepl of Work From Home has its own inmilations
basides the posithves | offers

=  Mosl Professionals and their chent lax payers am of he vew thatl i = vary
difficult 1o mesat with the varnous deadiines for iIncome-lax complisnces as their main focus
nghl now is on getling thelr ocperatons on rack. Liness the Gowemmeni shows it's
eadership capabiity of anabling the Dusiness commuonity o resiore Her oparabions
property, the community would ba kit harder than e

= Mozl of the Busingss Establshments Tax Prolessionals am hinding i
axfremely hard o operste at full capacity. The shorfage of manpower adds aven mons fuel
io the already sat fire. Issues like above aslong with the unexplainabde issues are making if
practically impossible for most of our members and the texpayers o adhere Io the revised
dué dates of 31.12 2020

= W would love o bring o your nofice a special sensitive fact that manmy of our
Mambears n Practiceé are senior cilizens far whom i S nadvisable 1o move oul as they ar
mare suscaptibles o the pandemic

Extension of dua dates under Income-tax Act, 1861:

As per the amendmenis camed ouf vide the Financa Aci H020 as also the subsadguani
nolifications, the due dales for fling ITR forms and Tax Audil Reports (TAR) for AY 2020
21 have been proactively extended 10 31,10.2020 and 31.12 2020 respecively

For income-tax assesseas who are not subjec! o sny audd (lor 8.g. salaned laxpayers),
the dus date for filing the income-tax refum for AY 2020-21 stands extended fo 31si
December, 2020

Technical DifMoultles

«  Dwring the month of December, Haers &g mdaEny obher Cﬂﬂpllﬂﬁﬂﬂﬁ o ba
made ks filing of OT-VEVA applications (necessary follows ups with departmeant for tha
gama including Rectfications, Appaals Condonations alc connscted ihamia), paymant of
Advance tax, ing of relevant GST retums, GST Annual Retums over & abowe Audil & Tax
rslLrmE

« Further, in the [TRs for AY 2020-21, the Capital Gains iransactions have to
be reported in greal deiails which are a vary imea-conswming acivity
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Apari from the major msues ansing dus o COVIDTS pandemic hampering
comphances regarding flng of ITR foms and Tax audit reports, certein concems like dalay
in relesse of onling e-filing uliities & confinuous and regular updation in the Schamas of
the ITR/TAR Form filing uliity and defailed information to be provided in notified ITR forms
requiires lime, neaeds o be kepl in mind for considenng the dua dates extension

There is & genune case for exdension of due dates of ITR and TAR, Transfer
Pricing report and all other reports undar the Income-tax Act for A Y. 2020-21

it may be noted thal the imitation dates for the completion of income-tax scruting
procaadings wiheh initially waie dus in the month of Seplember 2020 have heen axiandad i
March 2027, There is no reason why the due dates for the above compliances for lax payers
should also nol be ghen the same benefl considering the simiar grevances |
cincumsiances

Extension of due dabtes under GST Act, 2017T:

The cumrenl due daie for filing the annual reconciiation statement (GSTR B8C) along
with the annual relum (GSTR 9) for financial years 2018-2019 & 2019-2020 is 31st
December 2020

. Tha clarficaton in respact of the lreatment of certain Hems o be presanied in
tha GST Annual Relumn was provided as lale as on BihOclober 2020, Companies and
Consultants amre also occupied in ansunng seamless implementation of the e-invoicing
provisions with effect from 1stlanuary, 2021 for a large st of mid-sized taxpayers

. Addiionally, the process of preparation of the reconciliation statement and
the verfication of tha claims made by the laxpayer in the said reconciiabon stalemeni
bagins aflar the inancial slatements are finalised. For FY 20158-2020, the due dates for filing
this firancial stalemants with vanous regulatory authonies has bean extended. Therofors, in
tha absence of finalised Auvdiled Financial Staternents, the process of GST Audl cannol
bagin. Further, the GST Portal has enabled the filing of the GST Audit Reports for FY 2019-
20 only & fow days back

REQUEST: With due respect o ihe above difficulties faced by the assessees and the
profassionals, we megues! your Honor o ake them into consideration and extand tha dus
dates for lax auwdil, ranster pricing audil and other relums under Income lax scl a8 under
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Tax Audit'TP Audit J1st Dec, 2020 28th Feb, 2021
Income Tax Return (Audit Case)  31st Jan, 2021 31st Mar, 2021
Income Tax Return | (Nan Audit) 31st Dec,, 2020 £B8ih Fab, 2021
GE.'I-"E!I.!C MrF‘fENE 12 I!'li-l DEE 2020 31st Jan,, 2021
GSTR 8 & 8C for FY 2019-20 31t DH: 2020 31st Mar, 2021

Considering the sHuation that all of us find ourselves In at the moment, there I8 an
urgent need for a notification to be issued immediately for the extension of various
dus dates. We will ba highly obliged and appreciate if & timely and prompt decision
(wall bafore the present sxtended date) is taken in this matter,

Vva ook Torsrand for your kind consigeration 1o our ganume requast

Thanking you,

YOurs sincersly

L3 Frq_h-:r:l- oy

Morngl Frading Fumar
President,
Hyderabad Chartersd Accountants’ Society
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